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THE TORCHBEARERS
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-cum- -cum- -cum-
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INAUGURATION
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Establishment of the Courts of
Additional District & Sessions Judge and Sub-judge

Sub-Divi

Inauguration of Establishment of the Courts of Additional District & Session Judge and
Sub-Judge at Sub-Divisional Civil Court, Masaurhi (Patna) on 29th, December 2019.

View of one of the Literacy Camps.



Legal Awareness Camp was Conducted at Chapra on 22-12-2019. Inaugurated by
Executive Chairman BSLSA, Hon'ble Mr. Justice Dinesh Kumar Singh in august Presence of
Hon'ble Mr. Justice Ashwani Kumar Singh, Hon'ble Mr. Justice Chakradhari Sharan Singh,

Hon'ble Mr. Justice Prabhat Kumar Jha, Hon'ble Justice Smt. Anjana Mishra &
Hon'ble Mr. Justice A. K. Upadhyay all Hon'ble Judges, Patna High Court.




ACTIVITIES
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Officers of BSLSA Sri Sunil Dutta Mishra, Member Secretary & Sri R. N. S. Pandey, Jt. Secretary
visited Old Age Home & Interacted with the Senior Citizens.

Ms. Priya Shekhar & Ms. Anupma
Asst. Registrar's, BSLSA interacting
with Children at 'Nishant', Patna. |




ACTIVITIES

Sri Krishna Gopal, Registrar, BSLSA Visited Govt. Blind School Kadamkuan, Patna,
"Apna Ghar", Bailey Road, Patna, 'Antarjyoti Balika Vidyalaya', Patna
& 'Nari Gunjan', Danapur.
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WORLD AIDS WEEE.,
2019

World Aids Week was organised at Nalanda Medical College & Hospital, Patna.
Officers of BSLSA Sri Sunil Dutta Mishra, Member Secretary &
Sri R. N. S. Pandey, Jt. Secretary addressed the audience.

&
State Level
Media Interface Workshop on

"Child Marriage’

Under MoreThan Bride Project

Date - 2% Hovernber, 2015
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State Level Media Interface Workshop on "Child Marriage" Under More Than Bride Project
was held at Vaishali Hall, Hotel Vijayatej Clarks inn on 29th November, 2019.



STATE CONSUITATION ON
GHILD PROTECTION

| State Consultation on Child

i Protection was held on 14th &

‘ 15th June, 2019 at Hotel

| Chanakya, Patna organised by

8 'Bachpan Bachao Andolan (BBA)

in collaboration with Weaker
Section, CID, Bihar, Patna.
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Participants

NLA MEETING

National Lok Adalat meeting was held on 28th
May 2019 at BSLSA Patna Meeting Room presided
by Member Secretary, Bihar State Legal Services
Authority and attended by bank officials.




ACTIVITIES -

On the occasion of 73rd Independence Day, 15th
August 2019 Flag hosted by the then Executive
Chairman, BSLSA, Hon'ble Mr. Justice Jyoti Saran,
Judge, Patna High Court at BSLSA premises.

Farewell ceremony of the Executive Chairman, Bihar State Legal
Services Authority, Hon'ble Mr. Justice Jyoti Saran, Judge, Patna High Court.



Winter Internship

3rd January to 23rd January 2019 Winter Internship was conducted at the BSLSA which
was attended by law students from different Law Colleges of India.
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Group Photograph



Summer Internship

Summer Internship programme for Law Students was organised from 11.06.2019
to 01.07.2019 at the premises of BSLSA. Students from various Law Colleges of
India attended the programme.

=

Certificate Distribution to the Law Students by
Hon'ble Mr. Justice Jyoti Sharan, Judge, Patna High Court -cum- Executive Chairman, BSLSA

1OM MEETING
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.| As a part of Summer Internship
| programme 2019, Students Visited
Beur CentralJail, Patna




Group Photograph with Law Students alongwith
Executive Chairman, BSLSA Hon'ble Mr. Justice Jyoti Sharan, Judge, Patna High Court,
Sri Sunil Dutta Mishra, Member Secretary, Sri R.N.S. Pandey, Jt. Secretary.



MEDIATION TRAINING PROGRAMME

40 Hours intensive Mediation Training Programme for Advocates as Mediators of seven newly
notified DLSA's (Araria, Banka, Kishanganj, Lakhisarai, Sheohar, Sheikhpura, Supaul) under
guidance of MCPC, Supreme Court of India, New Delhi was organized from
7-5-2019 to 11-5-2019 at the Bihar Judicial Academy.

Group of Participants.

Handing over of the Certificate to the Participants by Member Secretary, BSLSA.



TRAINING -CUM- SENSITISATION PROGRAMME

L
Bihar State Legal Services Authority

Chrpanise
Traimessg - cum - Sensitisation Programme of PLVs along with
OLEA S8 Member under NALSA B Other Schemes
Data - 30 Murch 218
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Participants

Bihar State Legal Services Authority
{hrganiues
Traiming - cum - Sensitisati mqum—m of PLVs along with
DLSA Staff Mamber snder NALSA & Other Schemes
Dele: 7" April 209

Venue : Internship Room

Participants

One day training-cum-sensitisation
programme of PLVs alongwith DLSA staff
members under NALSA and other
scheme was conducted at BSLSA, Patna
on 30th March 2019.

One day training-cum-sensitisation
programme of PLVs alongwith DLSA staff
members under NALSA and other
scheme was conducted at BSLSA, Patna
on 6th April 2019.




TRAINING -CUM- SENSITISATION PROGRAMME

3
Bihar State Legal Services Authority
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One day training-cum-sensitisation
programme of PLVs along with DLSA
staff members under NALSA and other
scheme was conducted at BSLSA, Patna
on 27th April 2019.

Participants

| Bihar State Legal Services Authority

One Day Training - cum - Sensitization Programme of full time
Secretaries of District Legal Services Authorities of Bihar

Date ; 27-07-2019 (Saturday)
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One day training-cum-sensitization programme of Full time Secretaries,
DLSA of Bihar was conducted on 27-7-2019 at BSLSA, Patna.




TRAINING -CUM- SENSITISATION PROGRAMME
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One day training-cum-sensitization
programme of Panel Lawyer's Deputed
at Legal Services Clinic of JIB was held
on 3rd August 2019 at BSLSA, Patna.

Participants
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Child Welfare Committee was conducted
at BSLSA, Patnaon 17-08-2019.

Participants




TRAINING -CUM- SENSITISATION PROGRAMME

One day training-cum-sensitisation
Programme of Panel Lawyers deputed
at front office of DLSA's / SDLSA's was
conducted on 31-8-2019 at BSLSA,
Patna.

Participants

One day training programme of
Remand Lawyers of DLSAs was
conducted on 7-9-2019 at BSLSA,

Participants




TRAINING -CUM- SENSITISATION PROGRAMME

One day training programme of
Remand Lawyers of DLSAs was
conducted on 21-9-2019 at BSLSA,
Patna.

Participants

One day training programme of Jail Visiting
Lawyers of DLSA was conducted on 28-9-2019
at BSLSA, Patna.

Handing over the Certificate to the Participants
by Member Secretary, BSLSA.

Participants




DLSA's ACTIVITIES

WORKSHOPON DOMESTIC ARBITRATION LAW | U
-
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One day Workshop on Domestic Arbitration Law was conducted at DLSA Darbhanga on
18-5-2019 Inaugurated by Hon'ble Mr. Justice Anil Kumar Upadhayay, Judge, Patna

High Court, Guest of Honour Hon'ble Mr. Justice Mohit Kumar Shah, Judge, Patna High
Courtalongwith others.

Legal Awareness Programme conducted by DLSA, Darbhanga on
5-5-2019 at Bahadur Panchayat.



DLSA's ACTIVITIES

Inaugural Programme of National Lok Adalat Legal Awareness Programme on Law and
held at Gopalganj on 9th March 2019. Procedure of adoption conducted on
2nd June 2019 at Gopalgan].

Flood Relief Programme organized by Legal Awareness Camp was
DLSA Sitamarhi. organised by DLSA Kishanganj.

DLSA Araria organised Legal Awareness -cum- Legal Literacy Camp on 1st May 2019.



DLSA's ACTIVITIES

Two day Refresher Training Programme for Legal Awareness Camp was organised on the
Panel Lawyers and Retainer Lawyer was topic Vicitims of Trafficking and Commercial
conducted by DLSA Siwan on the Civil Court Sexual Explotation Scheme 2015 at Siwan on
Campuson 3rd and 4th of August 2019. 16thJune 2019.

Legal Awareness Camp was Organised at Subdivision Sher Ghati, Gaya on 11th May 2019 .



BSLSA : At A Glance
January to December 2019

NATIONAL LOK ADALAT

MOBILE LOK ADALAT

o Case Disposal Organised in 32 Districts Total Disposal 97480 cases
ate —— :
Pre-Litigation Cases | Pending Cases
09.03.2019 32113 4941 CONTINUOUS LOK ADALAT
13.07.2019 31238 4922 Total C Di |
14.09.2019 39699 4542 Date S bacol ey
14122019 39112 6096 Pre-Litigation | Post Litigation
Total 142162 20501 Jan. to Dec., 2019 325 110
STATISTICAL INFORMATION OF TRAINING PROGRAMMES
OF PANEL LAWYER & PARA-LEGAL VOLUNTEERS
S Training Type of Programme No. of Training Duration of No. of
No. | Programme i.e. Induction Programmes the Participants
Conducted Programme/ Basic Conducted in the | Programme
Training etc. Month
1. | Panel Basic Training, Induction 108 1hr—4hr 1607
Lawyers Programme, Legal
Awareness Camp,
Refresher Training, etc..
2. Para-Legal Basic Training, Induction 109 1hr-3hr 1740
Volunteers | Programme, Legal
(PLVs) Awareness Programme,
Refresher Training, etc...
3. Others Mediation Awareness, 04 1hr—2hr 95
(PI. Specify) | Fundamental Duties

STATEMENT OF ALLOTMENT TO THE VICTIMS UNDER
BIHAR VICTIM COMPENSATION SCHEME, 2014

Nature of the Offence No. of Victims | Compensation Awarded in Rs.

Acid 88 2,46,05,707

POCSO 177 5,44,70,000

Rape 62 2,29,25,000

Death 99 2,37,05,000
Sexual assault 18 18,90,000
Human Trafficking 04 4,00,000
Grievous Physical Injury or any mental 01 1,50,000

injury requiring rehabilitation

Victim of Burning 02 13,00,000
Others 02 4,00,000

Total 453 12,98,45,707




LEGAL AWARENESS PROGRAMME ON NALSA SCHEME FROM JAN.-2019 to DEC.-2019

S.No. Name of Scheme No. of Beneficiary
1 NALSA Scheme (Legal Services to Disaster Victims) 2636
2 NALSA Scheme (Child Friendly Legal Services to Children and their Protection) 4010
3 NALSA Scheme (Legal Services to Senior Citizens) 4276
4 NALSA Scheme (Protection & Enforcement of Tribal Rights) 2626
5 NALSA Scheme (Effective Implementation of Poverty Alleviation ) 3598
6 NALSA Scheme (Legal Services to Victim of Acid Attack) 5007
7 NALSA Scheme (Legal Services to the Worker in the Unorganized Sector) 2810
8 NALSA Scheme (Legal Services to Mentally ill & Mentally Disabled Persons ) 8085
9 NALSA Scheme (Legal Services to Victims of Trafficking & Commercial Sexual Exploitation ) 4478
10 | NALSA Scheme (Legal Services to Victims of Drug abuse & Eradication of Drug Menace ) 2934

MEDIATION REPORT

SI. N. [ Name of Referral Settled Not Non- Connected Pending
Month Settled | Starters Cases Cases
1 Jan-19 321 26 124 92 0 582
2 Feb-19 370 34 143 89 0 685
3 Mar-19 403 35 187 100 0 766
4 Apr-19 379 56 202 126 1 761
S May-19 399 72 278 74 0 736
6 Jun-19 426 53 179 74 2 856
7 Jul-19 631 89 308 87 3 1003
8 Aug-19 587 92 315 99 2 1083
9 Sep-19 453 106 310 12 2 1000
10 Oct-19 350 67 197 66 1 1020
11 Nov-19 516 91 333 61 2 1051
12 Dec-19 437 105 308 56 2 1019
Total 5272 826 2884 936 15 1019




STATISTICAL INFORMATION IN RESPECT OF LEGAL LITERACY/LEGAL AWARENESS

CAMPS/PROGRAMMES (INCLUDING SEMINARS, WORKSHOPS, DEBATES ETC.)

Mode/place of
Awareness
Programme

No. of
Programme
Held

No. of
Persons
Attended

Subjects

School/College/
university

509

21975

Legal Awareness Programme on NALSA
(Legal Services to the victims of Drug Abuse
and Eradication of Drug Menace) Scheme,
2015. Legal Awareness Programme on NALSA
(Legal Services to the Worker in the
Unorganised Sector) Scheme, 2015. Legal
Awareness Programme on NALSA (Victims of
Trafficking and Commercial Sexual
Exploitation) Scheme, 2015. Legal Awareness
Programme on the topic of Plea Bargaining and
Right of Transgenderetc.....

Village/
community
Centre

1181

36929

Legal Awareness Programme on NALSA
(Legal Services to the victims of Drug Abuse
and Eradication of Drug Menace) Scheme,
2015. Legal Awareness Programme on NALSA
(Legal Services to the Worker in the
Unorganised Sector) Scheme, 2015. Legal
Awareness Programme on NALSA (Victims of
Trafficking and Commercial Sexual
Exploitation) Scheme, 2015. Legal Awareness
Programme on the topic of Plea Bargaining and
Right of Transgenderetc....

Jail/other
custodial home

667

17680

Legal Awareness Programme on NALSA
(Legal Services to the victims of Drug Abuse
and Eradication of Drug Menace) Scheme,
2015. Legal Awareness Programme on the
topic of Plea Bargaining etc.....

Others (Block,
Panchayat,
Hospital etc...)

562

15012

Legal Awareness Programme on NALSA
(Legal Services to the victims of Drug Abuse
and Eradication of Drug Menace) Scheme,
2015. Legal Awareness Programme on NALSA
(Legal Services to the Worker in the
Unorganised Sector) Scheme, 2015. Legal
Awareness Programme on NALSA (Victims of
Trafficking and Commercial Sexual
Exploitation) Scheme, 2015. Legal Awareness
Programme on the topic of Plea Bargaining and
Right of Transgenderetc.....

Total

2919

91596




SCHEDULE OF TRAINING PROGRAMME OF PANEL LAWYERS FROM JAN. to SEP, 2019.

S.N. Date of Training Name of the DLSA No. of Participants
1. 19" — 20" Jan, 2019 W.Champaran (Bettiah) & its sub-Division 72
2. 02" — 03" Feb, 2019 Supaul & its sub-Division 72
3. 16" — 17" Feb, 2019 Kaimur 38
4. 23" — 24" Feb, 2019 Sheohar 32
5. 16" — 17" Mar, 2019 Araria 46
6. 06" — 07" April, 2019 Begusarai 42
7. 27" — 28" April, 2019 Madhubani & its sub-Division 54
8. 04" — 05" May, 2019 Munger 35
9. 01* - 02" June, 2019 Buxar & its sub-Division 63
10. 15" — 16" June, 2019 Darbhanga & its sub-Division 65
1. 22" — 23" June, 2019 Bhojpur (Ara) 60
12. 29" — 30" June, 2019 Patna & its sub-Division 77
13. 06" — 07" July, 2019 Samastipur & its sub-Division 72
14. 20" — 21% July, 2019 Vaishali (Hajipur) 46
15. 27" — 28" July, 2019 Katihar 47
16. 03" — 04" Aug, 2019 Siwan 49
17. 31" Aug — 01" Sep, 2019 Nalanda (Biharsharif) 67
18. 07" - 08" Sep, 2019 Nawada 30
19. 16" — 17" Nov, 2019 Jehanabad 42
20. 30" Nov — 01° Dec, 2019 Bhagalpur & its sub-Division 88
21. 21% - 22" Dec, 2019 Sitamarhi 44
Total 1141

TRAINING OF PLVS ALONGWITH DLSA STAFF MEMBERS AT PATNA (BSLSA PREMISES)

S.N. Topic No. of Participants
1. | One day Training-cum-Sensitization Programme of PLVs alongwith DLSA Staff 56
Members under NALSA & Other Schemes on 30-03-2019
2. | One day Training-cum-Sensitization Programme of PLVs alongwith DLSA Staff 48
Members under NALSA & Other Schemes on 06-04-2019
3. | One day Training-cum-Sensitization Programme of PLVs alongwith DLSA Staff 63
Members under NALSA & Other Schemes on 27-04-2019
Total 167
TRAINING OF PANEL LAWYERS AT PATNA (BSLSA PREMISES)
S.N. Topic No. of Participants
1. | Training of Panel Lawyer deputed at Legal Aid Clinics of JJB of DLSAs 36
was conducted on 03-08-2019
2. | Training of Panel Lawyer deputed at Child Welfare Committee (CWC) of DLSAs 32
was conducted on 17-08-2019
3. | Training of Panel Lawyer deputed at Front Office (F. O) of DLSAs/SDLSCs 45
was conducted on 31-08-2019
4. | Training of Remand Lawyers of 19 DLSAs was conducted on 07-09-2019 52
5. | Training of Remand Lawyers of 18 DLSAs was conducted on 21-09-2019 31
6. | Training of Jail Visiting Lawyers of DLSAs was conducted on 28-09-2019 45
Total 241




w5 |« Faren Bt 0 v mem A ek w g

i o e e <1

Gtk |0 B AToTd KRR Ko e e

T o e ) v Y6l Biemier oo anit Ry smmgan
eiies W W fem @ Rt i b

g weidl @ s = I = -
W o ™ d T
il & ana B S I ‘l'. By

1-11111'“;!111-1-

ol 4 Brrrell sy dr ava o e S S e B
T WY e e srdw = v o ]
LE BT iR L B L o g i gy ] o

g ey g e m e s

TR T
P T LG Lk S
e e e s PR e

A i e Pl el ol ol wiEe v o o B e e
i & v A ey e (RS
o i i R o -

A8 I e e e -y -
| R - (] R

-
e i may wmny C]
T
CES TR R et el

3 - .
PR R WAAEE 5
-y o g o ety v ey e
ST it e i e . n—
s e T A
e @ R P S
o M P R S R
e il LR LT
T L IR LR TR
e L AL -
ATl TR b e e med & Bl e e ey i Bl
e

T I R R

e i iy e
bt T E LI T
¥ B B e ey .
:."I-I' o ikt g b T Th
wid o u-i—m.‘__,'T_'*:*: = m e
o N e oy o, et 1
r:.v.'!-i':":'- R o
o sl
S ot o B, ey -l-ﬁ-l'-q%_

- iy

a0 rp i

T 6w 2012 ¥ R o
st o #5 ¥t sr fr
2 e o o 8 23 e e

WHF i i aee
TP AT e

L R

[ i

WRAE VR e wr g :

el _BLEC N - ST S

Lo BB R e i
ol o P e Bl 1 e teerh e "
Lo he UL T T T ——— _""'
e LD R R s [ — |-r---\..

3 b i o P T T

0 %ﬁﬁ%‘“ Uk g

iy iy
i B et i 6 e B

(7 et e —————ry—

A o JMeRPR
o o few

ST T 5 ¥ i o & W, P fofs A

= Tl i ol v e
T E T e W e v A v e b W vl o 3
e T T T, T e e e e

ran e e
T

w1 & T AN TR T

P 5

bk s bl e BT - o T : m
i el e el
ik -l' Lol -~ &
-

[ SR S

e feariia awdoman

NGy ool

- ST
Exgts X A
¥ e o

. "N e S
mmmmmmmmmmMuw
i i A fven dieRoun
TR A A e A i e g
iR T W P v e e st e 9
s ¥ 3 i T e, g 3 w3 A e
YR 3 Y i e v, T od S
|, e =7 4 e o mﬁarw?ﬂmﬂm
ol Fore e et e w3 =3, e
T T AR, VEEA-3 e S, - 4 s
SR, T e Tl i wive e e
P 0% S At St g, - wdm




bdibke %l ik P e ‘Dbinke 32 Sk WM

:..oo.oo:.;@E es|sq — _wﬁm ‘€¥680GC '06€80S5C—<C190 — Eklh
100008—12h ‘Ll BH

21chBJIA IPE2 <bi3l] Rola 2120p)

9.011829 S Elh|PR [UIME[-S[9yMMM-: D31k | dd ®hR B (37 VEWM_».WW
EWEW&EA VEEBE_&E%W@.EE%E% 2 BPRhe 3h 98D (pad

dlg) hp) hip Dy b Delbh kil EW%E%E%AME%EEE%E«W
e 1P £33 2 DIYIS P INADXD IMB (21 MY @ LR IbKle LRy dilo—IR)l) @TERTTEC])

%E%&@%%Sé 12fu0) 091N @
& el @ Bk E\MEEB | lgieusien e nne | 1:2h “prlke B MoRJIK bl Ghjb) kal) A3p) 9
Ew ____________ Dljp) Ik | @ Dby 1Rk [3In lndbigflklke / RRIRIR: '

le ¢ Lolb ¢ %ﬁ@&%f&%ﬁ% . , T IS | RI0R) / Neha BRARRE / @b / lrlhb] Dbl Y
EEEEEEB@@E@ © 2w e yuwssy e pue | iR & Dikt|k bR ®RIb] Pohlie Dbtk €
PRA30 1bRG) | @ Bl b lehller I BIRIRR RiR=, Rl lde Sloh BHIn [2R¥h Pld PBIR] ‘bR|k ¢ MeR|IK IbR dR|b| IPIS] PRtk "2
B@Em&w&ﬁw@%zﬁ@ﬁg 15 Pllpke Hel T | 1o b RBlklke af 11Dk ‘D> 1bl b} Rilklke bao ‘b b

1R 1Pls Jeto] In bRk
“loliRlielR Rlro i = 240 s 216000 oy i g0 el
l1bp 1ohp—Te Al Riblie o  2Eiih j BLiSie teps L an —ig® " -M__.wm
Io (elp Pl Lk SIYR [ 21 2IRIE b |PIb 2hd2h Ib Il OhIE 1215 PEIDIE Ifd
Ik IbR 1l o

\ I RRIBRE /R AlbR RIDMAE o | 2lie {(suns souewlopad ould QvabEW&E@EbEE@W

e at SIS e s i e 000 ¢ b 2 o
) . bilpk B Lkl RIbLlbk b 1Bk ‘Lbp) lbk (X Eﬁgﬁ@@ 208
1alen Eﬁﬁwﬁw__ﬂw@ﬂw%&%ﬁ%%“ 1% bIIdD) blbb| ba|lbp (IA) (AeSIA 1¢ 9/GEPUNOdWOD-UON) ik [BER 3b] ¢ lklh Al [RInb)
. S EE&ME (1n VE%EW%A ) bib (LOVIN) ladbijiklks b1b 1b2RS A2k (AI) blb [9hb kis (1) blb Blrbie
Il Rk (Y=lh Ik ®SB 3Ib3) AR L3b¥h o« L8 Ewﬁwﬁﬂ%z_“wv%m”w A_n_nu_o QHEOWVWEE%MWW%_NW:MWM%

— 2 Iblis Ik {blbb| WpJky] Ribhla d3flahlte
EWEWWM%MW&@%E%@E@ lokhlh—lndk (A) (2SI® |d |Rhik 9]gepunodwod-UoN) Rhik B ¢ lklh Ale [Riop]
ﬁﬁﬁaaﬁ&sﬁﬁ% c%bmm E&Hm vrpm (M) Blbb| hks () blb kb ki (1) blb Blbie ¢ 8 .Ew«f<_z:w5w,rEm Rkb|
Ilrbenb e b Ib—C

196 i o 0t ) s b oNoNENPEENF ‘Blofn 1L ‘RNle LL ‘ipkath 80 ¢ R}

(Dl Urirhe kis )

12 1IDI2 Rlok] B RIH2R | RIPIzh |28 IRB|E PRIk,




